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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAT COMPANY LAW TRIBUNAT ON 08.09.2016

NAME OF THE COMPANY: M/s. Satash Pawa & Orc. V/s. M/s. Index Securitiesand
Research Pvt. Ltd, & ors.
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ORDER

Learned counsel for the parties are present' Learned counsel have stated that the paid-

up capital of the company in the matter under consideration is more than Rs' 50 lakhs' That

being so, the matter shall be listed for consideration before Court no' 1'
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(R.Varadharajan)

Member (Judicial)

(Mlhdraj Krishan Haniura)

Member (judicial)


